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 of  Parhament  during  the  current  session
 and  aswnted  10  since  a  report  was  last
 made  to  the  House  6n  the  16th  November,
 1971  °—

 ह)  The  Stamp  आएं  =  Exeise  =  Duties
 (Amendment)  —  Bill,  1971  ,

 (2)  The  Industrial
 ment)  Bull,  197%

 Disputes  (Amend

 (3)  The  Railway  Passenger  Fares  Bill
 1971  ,

 (4)  Tre  Tax  on  Postal
 1971

 (5)  स  _  Inland  Air  Travel  TaxBill  1971,

 Articles  ‘Bill,

 (6)  The  Air  Cosporations  (Amendment),
 Bill,  1971,

 (7)  The  Arms  (Amendment)  Bill  1971,

 COMMITTEF  ON  PUBLIC  UNDIR-
 TAKINGS

 ‘Sixta  Tint.  AND  LLeVINTH  REPORTS
 DR  KAI!  AS  (Bombay  South)  I  beg

 10  present  the  following  Repoits  of  the
 Committee  on  Public  Undertakings

 (1)  Sith  Report  regdiding  action  taken
 by  Government  on  the  recommendations
 contained  in  then  Seventieth  Report
 (Fourth  Lok  Sabha)  on  India  ‘Towism
 Development  Corporation.

 (2)  Tenth  Report  regarding  action  taken
 by  Government  on  the  recommendations
 contained  in  their  Saxty-nmth  Report
 (Fourth  Lok  Sabha)  on  Air  =  India

 (3)  Hleventh  Report  regarding  action
 taken  by  Government  on  the  recommenda-
 tions  contained  आ  their  Forty-minth
 Report  (Fourth  Lok  Sabha)  on  Industrial
 Finance  Corporation  of  India.

 COMMITTEE  ON  GOVERNMENT
 ASSURANCES
 Siconp  ReoRt

 SHRI  V,  SHANKER  GIRI  (Damoh)  :

 AGRAHAYANA  26,  1893  (SAKA)  BOH  10

 I  beg  to  present  the  Second  Report  of  the
 Committee  on  Government  Assurances,

 10  04  hrs
 BUSINESS  0  THE  HOUSE

 THE  MINISTER  OF  PARLIAMIN-
 TARY  «रा  आ  AND  SHIPPING  AND
 TRANSPORT  (SHRI  RAJ  BAHADUR)
 आ  TE orise  to  announce  that  Government
 Business  in  this  House  during  the  week
 commencing  ftom  20th  December,  1971,
 will  consist  of

 (1)  Consideration  of  any  item  of  Govern-
 ment  Business  cated  over  trom  today’s
 Order  Paper.

 (2)  Consideration  =  and  =  passing  of
 The  Union  Territories  Taxation  Laws

 (Amendment)  Bill  1971

 The  Essential  Commodities  (Amend-
 ment)  Bill,  1971,  as  passed  by  Rayya
 Sabha

 ‘The  Uttar  Pradesh  Cantonments  (Control
 of  Rent  and  काणा)  (Repéaly  Bill,
 1971,  as  passed  by  Rayya  Sabha.

 (3)  Consideration  of  an  amendment  made
 by  Rajya  Sabha  in  the  Prevention  of  Insults
 to  National  Honours  Bull,  1971

 (4)  Consideration  and  passing  of
 The  Contempt  of  Court  Bill,  ASTI,  as

 passed  by  Rajya  Sabha

 ‘The  Prevention  of  Food  Adulteration
 {Lxtention  to  Kohima  and  Mokok-
 chung  Distruts  of  Nagaland,
 Bill,  1971.

 The  Departmental  Inquiries  (Enforce-
 ment  of  Attendance  of  Witnesses
 and  Production  of  Documents)  Bill,
 1974

 The  Diplomatic  Relations  (Yienna  Con
 vention)  औ  1971,



 il  3.0.H,

 SHRI  S.M.  BANERJEE  (Kanpur)  :
 We  are  now  meeting  for  three  hours  every
 day,  That  means  nine  hours  for  three
 days.  By  no  stretch  of  imagination  will
 we  be  able  to  finish  all  this  business  unless
 we  sit  for  six  10  seven  hours  a  day.  Now
 that  Dacca  has  fallen  and  the  Bangla  Desh
 Gavernment  has  been  established,  and  we
 have  also  known  the  attitude  of  the  Ameri-
 can  imperialists,  is  there  any  objection  to
 have  a  discussion  for  three  or  four  hours
 on  the  international  situation  with  parti-
 cular  reference  to  the  conduct  of  the  Ameri-
 can  imperialists  ?  1  hope  you  will  kindly
 allow  a  discussion.  You  should  allow  a
 discussion,  We  have  not  got  any  oppor-
 tunity  to  condemn  those  people  who
 really  wanted  to  butcher  the  people  of
 Bangla  Desh.

 MR.  SPFAKER
 condemned.

 आओ  रामावतार  शास्त्री  (पटना)  अपने  दोस्त  और

 रुक्मन  के  आरे  में  कुछे  जत्था  तो  होनी  ही  आईडीए।

 श्यो  हल  बिहारी  न  (ग्वालियर)  जो
 कार्यवाही  समुदाय  कार्य  मली  मे  बनायी  है  यह  तो  सीन
 दिन  मे  समाप्त  होगे  जाली  नही  है।

 अध्यक्ष  महोदय  नहीं  हुआ  ता  मारे  करिश्मा  में

 They  stand  self-

 ae,

 शी  अटल  थाहेगी  आग्नेयी:  महीं,  आपने  निर्देश  कर
 निया  ही  सो  अता  दीजिए  ।

 MR.  SPEAKER  :  I  think  next  week
 we  will  have  to  sit  according  10  our  normal
 timings.  Everything  might  be  over  by  that
 time.

 ad  अदल  बिहारी  जेपी  फिर  आप  सदन  को
 आका  दीजिए  इस  यारी  परिस्थिति  पर  रचा  करने  के
 लिए  और  विशेषकर आज  प्रधान  मंत्री  जो  विनय देने
 आ  रही  है  उस  के  ऊपर  बहस  करने  का  हमे  अवसर  होना
 चाहिये।

 करे,  बह  ओ  चुनाव  को  स्थित  करने  के  सम्बन्ध  मे
 विधेयक  आने  वाला  था  उम  का  क्या  हुआ”

 बसे  राल  आहाबुर : जहां तक जहां  तक  शुनाय को स्थथित को  स्थित
 करने  के  विधेयक  का  संबत्  है,  आप  से  किर  परामर्श

 DECEMBER  17,  1971  अमस  iz

 feat  जायेगा,  लीड्स  आफ  अपीजीशभ से  जैसे  पहले
 लिया  गया  था,  उस  के  बाद  कोई  निर्णय  लिया  जायेगा
 स्थिति  मे  परिवर्तन  आया  है  हस  मे  कोई  संदेह  नही  है।

 आओ  अटल  बिहारी  बा अपे यो  :  परामर्श  लिया  आयेगा
 और  कह  दिया  जायेगा  कि  सर्वसम्मति  मे  यह  निश्चय
 हुआ  चाहे  भले  ही  हमारा  उम  से  विरोध  हो  1

 भो  राज  बहादुर .  नहीं,  सबे समिति  होगी  तभी
 कहां  आयेगा  मही  होगी  तो  नहीं  कहा  जायेगा।  जहा
 लक  बिजली  का  सवाल  है  दी  तीन  फ़िल्म  नो  ह  है  जो
 राज्य  सभा  मे  लौट  कर  आए  है,  एक  यहा  से  पास  हो
 कर  गया  है  उम  मे  झमेडमेट  होकर  आया  है,  अन्न  में
 कार्मल  है  और  दो  तीन  फोटो-छोटे  बिन  है।

 अध्यक्ष  महोदय  कब  तक  बेटना है  प्रत्  पह
 बता  दीजिए

 ओ
 राज  बहुर फिलहाल।

 अध्यक्ष  महोबा  शाम  को  जरा  डेफिनिट हाना
 चाहिए  कि  कब  तक  बैठना  है।

 आओ  राज  बहादुर: अभी  नक  तो  2  तारीख तक  ही
 है।

 SHRI  5.  M.  BANERJEF  :  What  about
 the  discussion  we  have  demanded  oo

 SHRI  RAJ  BAHADUR  :  IJ  would  beg
 of  hon,  members  to  take  note  of  tne  fact
 that  the  whole  matter  is  being  discussed  in
 world  forums  and  in  the  Security  Council.
 We  have  never  shut  out  a  discussion,  but
 the  question  is,  shall  we  allow  the  toreign
 Minister  10  =return  ?  He  1s  expected  in
 two  or  three  days’  time.  ॥  will  be  much
 better  if  he  returns,

 SHR]  H.N.  MUKERJEE  (Calcutta
 North-east)  :  jet  this  matter  be  finalised,
 Pending  the  Foreign  Minister's  return,
 ket  Government  give  an  assurance that  after
 the  Foreign  Minister  comes,  we  shall  be
 sitting  and  having  a  discussion.

 MR.  SPEAKER  :  |  hope it  will be  possi-
 ble  for  you  to  let  the  House  know  about  it
 a  little  later.

 SHR]  RAJ  BAHADUR  :  उ  will  consult
 the  Leader of  the  House  and  then  inform  the
 House,

 23  नागिन तक  दरा  है


